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(b) which 15 the agency through
which the product will be manufac-
tu~ed end marketed and what are the
terms and conditions of distributing
ag-nt. of this beverage?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH) (a) The Cen-
tral Food Techrological Research In-
stitute Mysore who has developed the
comp: ~ition had conducted various
trialy necessary 1o make i1l a IATREL-
able prodict The Modern Bakeries
have recently conducted product test-
g » Madias/Dombay/Delh; and the
heverage .s now being test marketed
in the AGRI EXFPO Fair 1n Dell:

(b)Y The Central Food Technolog:-
cal R~ecarch Institute Mysore will
mitiallly produce the composition on
brhalf of lhe Modern Bakerieg (India)
Ltd 'Tne Company will only supply
the compo=ition tg the bottlers all
over the country who will market the
beverage The distribution of the be-
veragt will be the responsibility of
tne hottlers wno have the;r own nor-
m™Mal ¢hannels gf distribution in their
aiea®
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Payment of Compensation on soquired
Land In Delld

1587 SHRI KANWAR LAL GUFTA
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state

(a) whether Delhi Mumecipal Cor-
poration, DDA, and Delhi Adminstra.
tion did not pay compensation to the
claimants and others whose land had
been scquiced

(b) 1f so, the details of the land so
acquired ang the number of persons
who owned the land and the tota]
compensation which was to be paid
by the Government then, and

{c) the reasons for not paying the
compensation and the action taken
by the Government aganst the Offi-
cers responuble for 1t?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) to (c) The informa-
tion 15 bemg collected and will be
laid on the Table of the Sabha

News Item Captioned Panipat Blanket
Units

1588 SHRIMATI PARVATHI KRI-
SHNAN Wil the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
rleased to state

(a) whether Government's atten-
tion has been drawn to the newg item
appeaiing n ‘Patriot’ dated 12th
September 1977 regarding crims n
Panipat blanket units, and

(b) if so, what steps were taken to
resolve the problema?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION (SHRI RAM KINKAR) (a)
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Yes, Sir The Government have seen
the news item appearing 1n the ‘Pat-
riot' dated 12th September, 1977

(b) In the news item issues have
been raised on both the Central and
State subjects Ag far ag 1ssues relat-
mg to the Centra] Government are
concerned, the position 15 as under —

(1) D.G.S. and D Contracts

The dispute attributed to the
rejection of stores by DGS & D has
since been resolved mnd the stores
accepted, after they were got exa-
mined by CIT & C (Chief In-
spector of Textiles and Clothing)
Kanpur who certified to the stores
bemng &ecceptable Pending such
acceptance by consignee, the sup-
plher had withheld offering further
stores and hence the refusal to in-
spect stores by DGS & D does not
arise

(n) E.S.I. Office

Local Office of ESI at Panipat
hag since been sanctioned This
would remove the difficulties faced
by the workers, on jts commencing
to function at Panipat

2 The State Government of Har-
yana 1s concerned with other issues
raised 1n the news item Information
requested from that State Govern-
ment will be laxd on the Table of the
House on receipt
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